3 - - BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)

~ AHMEDABAD BENCH
AHMEDABAD

C.P. (L B) No. 82/7/NCLT/AHM/2017

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

Name of the Company: - IDBI Bank Ltd.
- _ V/s. . :
Bhatia Coke Energy Ltd.

Section of the Companies Act: Section 7 of the Insolvency and Bankrupcy

Code
:NO.NAME (CAPITAL LETTERS)  DESIGNATION __REPRESENTATION URE
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2.
ORDER

Learned Advocate Mr. Baiju Bhagat present for Flnan(:lal Creditor/ Apphcant None
present tor Respondent.

Applicant filed proof of dispatch of application.

None appeared for Respondent.

Applicant requested to list the matter on 23.08.2017 for clarification on ]UI’lSdlCthIl
aspect. ' -

List the matter on‘23.08;.2017.

/b-*f'/m{ﬂﬂu/

J}(KI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 17th day of August, 2017.



